
High Court of Jammu ancl Kashmir at Srinagar'

Order

*o,- J-O\- o*"d,_z))-a).D)T
Sanctionislterebyaccordedtothea;iditionalallotmentoffuntls-infavourofthefollowing

courts, under Maior nila zou-adm. of Justice, sub Head 0488-D.&s Judges, under various

,i;:,;;'f "*, ,turing the current Jinanciit year 2017-18 as per tletail given below:-
Rs. In lacs'

By Order.

No, 7\o)t)f /Ac
Copy to the:-
1-3" Pr. D&S Jutlge, Ramban/Pulwama/Jammu'

4. Addl. Distt. Juctge (Matrimonial Cases) Jammu

5. A(tdt. D&S Jutlge, Handtuara'

6, Specialludge,Attti'corruption,Srinagar'
7-10 C.J.M. Dottu/Leh/Kbhtwarlfiondwara'
11. CitY Judge, Srinagar'

1 i - I S. S pi. U o iile M a g is tr ate, P u I w ann/B a r q ilru I la'

\rr

Name of the courl Salary o.E. POL T.E. 2071-
P&ORB
/NP.t)

Tele Elect
S.No

1. Pr. D&S Judge, Ramban. 0.50
(Arrears)

0,27
n,1n

,

L

Pr. D&S Judge, Pulwamo.

TddL Dlstl Judge (M atrimonial
Cases) Janmtu

0.40

4. Ziat. o*s tudse, Handwam 20.00 0.40 0.10

i p t t, as e @tili -:o ttY!!YQ!E!- 25.00 o.20
0.10 0.30

6 C.J.M. Doda. 0.10

25.00
10.00

0.15 0.20 0.40 0.40
7 C,J,M. LEh,

0.20 0.20 0.t5 0.10

9

10.

C.J.M. Handwara 0.27
(D/tu

ioc,lrinasar. 12.00 0.20 0.30

10.00 nto 0.40
11 Spl.lllolr. turfig.

0.40
W tlt o t. Mog. B arorrru I I a)

0.25 0.10 0.30
t3 ,Suh Jutlge, Nowshera, 10.00 0.27

( D/W)

0.20 0.20l4
0.10 0.20 0.30 0.40

5 lrl,iltsuJ
20.00 0.15 0.15 ntn

16 Munsiff Aishmuqottt

17

1S

Munsiff, Ilutrtlwura. 0.27 I --o/th I

Munsiff, Tangmarg. 1s.00 0.27
(D/W)

0.10 0.30

19 Mr,"lff, Ntlr,*n lt--- 0.27 I --lD/wr I

0.27 I --TT'/M I

0.30
20 M uns i ff , C h a r as I ru r i ef.

0.27
(D/W)21.

n
Munsiff' Billavar.

Munsiff, Basohli. 0.27
(D/W)

410

0.15
23 lvru6

0.10
24 Addt. Mob. Mttg'

Chandoosa.

25
-;n t,t,tt ttt,,nciff Sor. 15.00 0.15 0.15 0.10 0.30

5.00 0.10 W 0.30
26 J. A dttl. M urrs Ut,!!l!lm u1

27 W. lluntiff,sambtr. 5.00 0.27
( D/W)

0.40
28.

s.00 0.20
I Pr. D&S Jurlge' Jamntu.

,\1-2
tts)cc)(A

5.

0.1I 0.20

Distt. ll
For Misc. Courts.


